INCOME TAX APPELLATE TRIBUNAL:

|
[
i
!
)
L
f

KOLKATA ZONE; KOLAKTA

CONSTITUTION OF KOLKATA BENCHES; FROM 16/02/2026 'TO 19/02/2026
[20/02/2026 (Friday) is for Misc., Stay, Clubl:j)mg, Early Hearing Application]

(Hybrid Court Hearing after compléﬁon of “C” Bench)
[ For 18/02/2026 & 19/02/2026 ]

"Patna” Shri Duvvuru R L Reddy, Vicé-President . Court
(SMC & Division) ' & ! &2 Room No.1
Benc.h Shri Rakesh Mishra, Accountant Member
(Hybrid) (Hybrid Court Hearing at 10.30 A.M.)
- [ For 18/02/2026 & 19/02/2026 |
“Guwahati” Shri Duvvuru R L Reddy, Vice-President (KZ) Court
Bench & - | Room No.1
(Hybrid) Shri Rakesh Mishra, Accourftant Member
: (Hybrid Court Hearing after completion of “Patna” Bench)
[ For 18/02/2026 & 19/02/2026 ]
‘_‘Cuttack” Shri George'Mathan, Judicial Member Physical
Bench o & i Hearing
(Physical) Shri Madhusudan Sawdia, Acccf:untant Member at
(Physical Court Hearing at10.30 A.M.) ITAT,
- Cuttack
“A" Shri Rajesh Kumar, Accountant Member Court
Bench - & i Room No.2
{(Hybrid) Shri Pradip Kumar Choubey, Judicial Member -
(Hybrid Court Hearing at 10.30 A.M.)
[ For 16/02/2026 to 18/92/2026 |
“B” Shri Rajesh Kumar, Accountant Member Court
Benich & I Room No.2
{Hybrid) Shri Pradip Kumar Choubey, It,':zdicial Member
' (Hybrid Court Hearing after completion of “A” Bench
_ [ For 16/02/2026 to 18/q2/2026 I
B v Shri Sonjoy Sarma, Judicial Member Court
Bench . & L Room No.3
{Hybrid) Shri Rakesh Mishra, Accounié‘ant Member
: (Hybrid Court Hearing after completion of “Guwahati” Bench)
[ For 18/02/2026 & 19/02/2026 ]
“D” Shri Sonjoy Sarma, Judicial Member Court
Bench & i} Room No.3
(Hybrid) Shri Rakesh Mishra, Accountant Member -

Note : 1. “SMC” Bench of ITAT, Kolkata will not funcl*fi,on during this week.

2. A" & “B” Bench of ITAT, Kolkata will not _fu:'nction on 19/02/2026.
3. “C” & “D” Bench of ITAT, Kolkata will not ft'i;nction on 16/02/2026 & 17/02/2026.
4. “Patna” & “Guwahati” Bench will not func'tioin on 16/02/2026 & 17/02/2026.
‘5. Ranchi Bench will not function during this week.

‘%ﬁistant Registrar
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2112128, 5:11 PM
INCOME TAX APPELLATE TRIBUNAL, KOLKATA
CAUSE LIST OF A BENCH FOR G-Eﬁgnh ARY-2026 (MONDAY)
SBEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
IN COURT ROOM '2 o
GOOGLE MEETING ID: RON- RRQO-ANT (AT 10: 30)

Sri | Appeal Number A"rt: ':rt Assessee'Name Remarks
3 135%35}?02 4 2017 | [D] NIRMAL KUMAR KEJRIWAL

2| ., 46 /tlg\uzoz .| 2018 [ NIRMAL KUMAR KEJRIWAL

3| ye76 ,gl‘_ 12024 | 2015-2016  [A] RASHMI PODDAR

4| 5019 ,rlgcri/zoz o [20142015 | [a] 5. R. NIRMAN PV, LTD.

5 | Heot /|£To)?./zoz 4 | 201415 |[A]S R NIRMAN PVT. L7D.

| 6 1001 /1@_/2025 2011-2012 | [A] M/s. B.C.H. ELECTRIC LTD.

7| 5300 /ég?-/2025 2018-19 | A) COMPAQ SOLUTION PRIVATE LIMITED

8 1334 /IEtrJ?JZOB 2010-2011 | [A] ANAND SHARE BROKING PRI\}ATE LTD.

9 | 35 /lg?./zﬁx 2011-2012 | [A] ANAND SHARE BROKING PRIVATE 1TD.

10 2335/1@[/2025 2014-2015 | [A] SREE BISHNU RICE MILL

11| 7 /égtzozs 2022-2023 | [A] ABC INDIA LIMITED |

12| yan /1?0?_/2025 2012-13 | [A] AMPLFINANCE LIMITED |

13| 5000 /li-lc-))?.IZOZS 2015-2016 | [A] ELECTRO ALLIED PRODUCTS

| Assistant Registrar
12-Feb-2026|
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF A BENCH FOR 17-FEBRUARY-2026 (TUESDAY)

!
BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 2
|

_GOOGLE MEETING ID: RON-RRQO-ANT (AT 10:30)

Srl I Appeal Number

Assmt. .
. Year

Asse.ssee' Name
L

Remarks

-

ITA 665/KOL/2025

2012-2013

[A] CHANDRANI COMMOTRADE PVT, LTD.

ITA 1587/KOL/2025

2019-2020

{A] ANIRUDDHA BANERJEE

ITA 1179/KOLf2025

2015-2016

[A] BANWART LAl AGRAWAL

ITA 1180/KOL/2025

2016-2017

[A] BANWART | Al AGRAWAL

ITA 1181/KOL/2025

2019-2020

[A] BANWARI LAL AGRAWAL

ITA 1182/KOL/2025

2020-2021

[A] BANWARI LAL AGRAWAL

ITA.1183/K0OL/2025

2021-2022

[A] BANWARI LAL AGRAWAL

ITA 1184/KOL/2025

2022-2023

[A] BANWART L AL AGRAWAL

o | | N | AW N

ITA 2916/KOL{2025

2013-14

[D] BANWARI LAL AGARWAL

ITA 2917/KOL/2025

[y
o

2014-15

[D] BANWARI LAL AGARWAL

ITA 2918/KOL/2025

—
[y

2015-16

[D] BANWARI LAL AGARWAL

ITA 2920/KOL/2025

Famk
[

2017-18

[D] BANWARIT LAL AGARWAL

-
W

ITA 2919/K0L/2025

2016-17

[D] BANWARI LAL AGARWAL

ITA 2870/KOL/2025

=
La

2019-20

[A] DIPANKAR DEY

[y
L%

ITA 2914/KOL/2025.

2015-2016

|
!
}
i
-
1
!.

[A] AKASH SETHIA

ITA 2921/KOL/2025

fary
(=]

2020-21

[D] DAILMER INDUSTRIES PRIVATE LIMITED

ITA 2922/KOL/2025

-
~J

2022-23

: K
[D] DAILMER INDUSTRIES PRIVATE L-iIMITED

-
‘A

ITA 2923/KOL/2025

2012-13

[D] ANIL KUMAR GOYAL

TTA 2935/KOL/2025

=3
w

2019-2020

[A] AZHAR SEKH

b
o

ITA 2938/KCL/2025

2013-2014

[A] BDDAY KUMAR GARODIA

ko

Assistant Registrar

12-Feb-2026|
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF A BENCH FOR 18-FEBRUARY-2026 (WEDNESDAY)
|

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
'AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

file:H1C: 1 JudiSIS/KOLKATA--CL-2026Feb16.htm

IN COURT RooMf_-z
GOOGLE MEETING ID: RdN-'RRQiQ-ANT (AT 10:30)
Srl | Appeal Number A\s,se:': Assessee Name Remarks
1| 2968 /gﬁ‘_mz 4 [2015-2016/ [A] ALTIMATE PROJECTS PRIVATE LIMITED
2 | 33 /%22024 2017-18 | [A] MANJIRA BANERJEE
3| (236 /IE;T.JZOzS 2010-11 | [A] DALMIA DEVCON PVT. LTD.
4| 44 /E)‘i 12025 | 201819 | [D] BANWART LAL AGARWAL
5| Jous /gt\./zozs | 2019-20 | [D] BANWARI LAL AGARWAL
6 | 5 46]{3?_/2025 2020-21 | [D] BANWARI LAL AGARWAL
7| your /éBAszozs '2022-23 | [D] BANWART LAL AGARWAL
8 -296 . /ég‘L 12025 | 202122 | [D] BANWARI LAL AGARWAL .
9 | 1403 /g?./zozs 201{-15 [D] EVEREST COMMERCE PRIVAT%E LIMITED
10| 5osa /ég‘L 12025 | 2012:13 | [D] CLUBSIDE DEALCOM PRIVATE; LIMITED
11| s /IET./ZOZS 2017-2018 | [A] AARYA HARSH FOOD PRODU(_%TS PVT. LTD.
12| 206 /g,\_ 12025 | 2017-2018 | [A] AFTAB HOSSAIN LASKAR .
13| Joee /IEST_IZOZS 2016-17 | [D] BARAK VALLEY CEMENTS LIMSIITED
|
| Ass;;{nt Registrat
12-Feb-2026
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T PELLATE TRIBUNAL, KOLKATA

|
CAUSE LIST OF B BENCH FOR 15-FEBR!UARY—2025 {MONDAY)
' E
BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUEEY, JUDICIAL MEMBER
IN COURT ROOM 2 '
GOOGLE MEETING ID: RON-RRQO-ANT(AFTER COMPLETION OF "A" BENCH)
Srl | Appeal Number A::':: Assessee;' Name Remarks
' ITA 1422/ : '
1| Koljaops | 20122013 [A] KRISHNENDU CHANDA
TTA 1685/ ' !‘
2| oL 2011-12 | [D] A J CAST ALLOYS PRIVATE LIMITED
ITA 1821/ '
3| (oljzope | 2012:2013[A] SOMA MUKHOPADHYAY |
ITA 2314/ |
U oL 2017-18 | [A] ALLBRIGHT ELECTRICALS PVT, LTD
"ITA 1885/ T
5| KoLsor [A] LALITKUND SOBHASARTA FOUNDATION
6| DTA2IBL 5015 5614 [A] INTERKRAFT AUTOCITY PRIVATE LIMITED
KOL/2025 _
ITA 2323/ ] )
7| KoLpon [A] KISSEN DAYAL RAMESWAR CHARITY TRUST -
ITA 2324/ ] -
8| oL 2017-18 | [D] JAI KISHAN SARAF
ITA 2423/ < | [AT HULDIBARI INDUSTRIES AND PLANTATION COMPANY
9| koupozs  |20222023| yurred | -
10 |- TTA2426/ 15444 5018 [A] M/S. KRISHNABHAKTA GRIHA NIRMAN PVT. LTD.
: KOL/2025 . : [
TTA 2427/ ] - I '
1| oLatos  |20252026| [A] INSTITUTE OF ENGINEERING & MANAGEMENT

1
i
:
I
I
1
|
|

i Assistant Registrar
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CAUSE LIST OF B BENCH FOR 17-FEBRUARY-2026 (TUESDAY)
BEFORE HON'BLE RAJESH KUMAR, AECOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHGUBFY, JUDICIAL MEMBER
~ IN COURT ROOM 2 |
GOOGLE MEETING ID RON*RRQC’*ANT(AFTE& COMPLETION OF "A" BENCH)
Srl | Appeal Number A$§:’: Assessee? Name Remarks
1 |ITA 247/K0L/2024| 2018-19 | [D] SACHIN ARVIND MEHTA
2 | ITA 886/KOL/2025| 2025-2026 | [A] LIONS CLUB OF DURGAPUR
3 _%szlgg 2014-2015 | [A] LBI EXPORT PVT, LTD.
4 K”gl_/z;g;é 2012-2013  [A] GANGANPATL REALTORS PVT. LTD. '
5 %ﬁg /| 2013-14 | [D] KAMMNA AUTOPART SALES PRIVATE LIMITED
6 Krrguzggg 2022-2023 | [A] JAYA CHANDRA |
7 Eg‘j:gg 2012-2013 | [A] L.N. FIELDS PRIVATE LIMITED|
8 K”éjggfsl 2020-2021 | [A] LIPZICK CONSTRUCTIONS PRI?'ATE LIMITED
9| ‘__ngfg.fé 2018-2019 | [A] HARIPUR SAMABAY KRISHT UNNAYAN SAMITY LIMITED
10 i@ﬁggé 202324 | [A] HIMMAYET HOSSAIN SHETKH
ne K”gj;’gg 2019-20 | [D] LASER POWER & INFRA PRIVATE LIMITED
Assistant ng?s;
13-Feb-2026

20of3

s

13-02-2026, 14:07



Ferefox = ' '!I .

N i

file/#/C:/TUiSIS/K OLK ATA--CL-2026Feb16.him

i
1
'
P
N
3

INCOME TAX APPELLATE TRIBUNAL KOLKATA ' | |

H

CAUSE LIST OF B BENCH FOR 18-FEBRUARY-2026 (WEDNESDAY)

BEFORE HON'BLE RAJESH KUMAR, AéCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
|

!

"IN COURT ROOM 2 ' (

GOOGLE MEETING ID : RON-RRQO-ANT(AFTER COMPLETION OF "A" BENECH)
Srl | Appeal Number A::':rt Ass&ssee!:Namel _ ERemarks
1 guzzz{g; 2018-2019 | [A] GOUTAM DEY .
2 K"gjggg 2017-2018 | [A] GAUTAM PRAMANIK |
3 Eg“jfgg 2016-2017 | [A] KUMAR MANGALAM LAMBORI#?[.
4 Krrguzzzgzeé 2021-2022 | [A] HOOGHLY ALLOY & STEEL co PVT. LIMITED
5 Egﬁ;gg 2016-17 | [A] ISHAAN SAREE PRIVATE um‘riéb
6 | YoLbopy |2014-2015| [A] ITC INFOTECH INDIA LIMI_TED% I
7 g‘ﬁgg 2021-2022 | [A] TTC INFOTECH INDIA LIMlTEDi
8 Er&gzgos;é 2013-14 | [D] KRISHAN MURART NAITA )
|9 I@ﬁ’gfé 2014-15 | [D] KRISHAN MURARI NAITA |
10 {3/22905234 2012-13 | [D] INTELLECT TRADE LINK PRIVATE LIMITED
1 Egj;gg e | [A] HOLOS HEALTHCARE FOUNDATION
12| \OLosr  |2016:2017 | [A] JAL MATA DI CARGO SERVICES PRIVATE LIMITED
13| TTA293/ 156142015 [A] IMAGE NIRMAN PVT. LTD.

KOL/2025

Assistant Registrar
13-Feb-2026)
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INCOME TAX APPELLATE TRJt[BUNAL KOLKATA

GOOGLE MEETING ID: XRE- HVRQ-HEH TIME: AFTER LOMPLETION OF "GUWAHATI; BENCH

CAUSE LIST OF C ENQH FOR LB-FEBRUAB!-ZQZQ (WED SM )

BEFORE HON' BLE SONJOY SARMA,
~AND HON'BLE RAKESH MISHRA, AC

T
|
x

IN COURT ROOM 3

JUDICIAL MEMBER
COUNTANT MEMBER

-13_-F8b-202_5

Srl | Appeal Number Ai:‘:‘ Assessee Name Remarks
1| Jue0/koLa024 | 201314 | [D] ARISSAN INFRASTRUCTURES I?RIVATE LIMITED
2 | yi61/k0L/2024 | 201516 | D] ARISSAN INFRASTRUCTURES %RIVATE LIMITED
3| sioKoL2024 | 201718 | D] ARISSAN INFRASTRUCTURES I:'DRIVATE LIMITED
4| Jae /ég‘L o024 | 20212022 | BRI TAI INDUSTRIES LIMITED
5| 2u04 /g’: 12024 2015-2016 | [A] LALIT KUMAR TULSHYAN :
6 | 560 ’,g”t 12024 | 2016-2017 | [A] ARROWSPACE TRADECOM PV, LTD.
'7 | 17A 667/K0L/2025 | 2017-18 | (D] NIRMALA RAL
8 | 2344 /}g\uzow 2016-2017 | [A] MIDAAS CONSTRUCTION COMPANY PVT, LTD.
9 | y3a00L/2025 | 20162017 | [A] MOHINI SALES & RETAIL PRI\/f\TE LIMITED
10| J3es /E}Auzois 2019-2020 | [A] M/S. MAAN STEEL & POWER L_:iMITED
11 2609“1«2‘?_/2025 | 2019-20 | [D] MAAN STEEL & POWER LIMITIiED |
12| aey /E}AUZOZS 20122013 | [A] NILKANTH CHAWAL MILLS PVT LTD. -
13| Josg /|I<g|\_/2025 2015-2016 | [A] NAMRATA PAHWA .
« ;
| s
i Assistant Registrar)
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INCOME TAX APPELLATE TRIBL!NAL KOLKA] ﬁ i
CAUSE LIST OF C BENCH FOR 19-FEBRUARY-2026 (Tl-_IURSIé)Q'{)‘ |
BEFORE HON'BLE SONJOY SARMA, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, AC("OUNTANT MEMBER
IN COURT ROOM 3 l-
GOOGLE MEETING ID: XRE-HVRQ- HEH TIME AFTER COMPLETION OF "GUWAHATJ[" BENCH
Srl| Appeal Number | A\s,z?: i Assessee Name : F_emarks
1 |ITA 288/KOL/2023 | 2020-21 |[A] HITACHI RAIL STS AUSTRALIA PTY LTD '
2 |ITA 289/KOL/2023 | 2020-21 |[A]HITACHI RAIL 5TS S.PA o
3 [ ITA 645/KOL/2025 | 2022-23 | [A] HITACHI RAIL STS AUSTRALIA PTY, LTD.
ITA
4 | 1330/k0L/2024 | 2018-2019 | [A] SAHARA FLAGSHIP REALESTATE PRIVATE LIMITED
ITA ]
5 | se11/koL2024 | 2021-2022 | [A}M/S. DIC FI_NE CHEMICALS PVT, LTD.
6 | ITA 94/KOL/2025 | 2021-22 |[D] SOUTH CITY PROJECTS(KOLKATA)LTD (EFILING)
7 |TTA 361/KOL/2025 | 2020-21 | [A] NADIA DISTRICT CENTRAL CO-OPERATIVE BANK LTD.
8 |ITA 974/KOL/2025 | 2007-2008 | [A] SRT MUNISUVRATA AGRI INTEF%NATIONAL LIMITED
9 | ITA 973/KOL/2025 | 2002-2003 | [A] M/S. SRT MUNISUVRATA AGRI INTERNATIONAL LTD,
10 | ITA 975/KOL/2025 | 2010-2011 | [A] SRI MUNISUVRATA AGRI INTE]{NATIONAL LIMITED
ITA : N
11| jo00/koL/2005 | 202223 |(DISOUTHCITY PROJECTS(KOLKATA) LIMITED
- ITA - :
12| sga/koL/2025 | 20122013 | [A] NEW TEA COMPANY ETD. .
ImA | i
13| Jos2/KoL/2025 N.A. - | [A] MISSION TABLE TENNIS DEVELOPMENT TRUST
ITA
X ND
14| ois/oL/2005 | 20182019 [A] MAYAPUR BHAKTI AND YOGA FOUNDATION
ITA ‘
_ ITED
15§ ooso/koL/2025 | 201415 [A] GANGA ELECTROCAST LIM
Assistant Registrar
_13-Feb-2026]
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2113126, 12:05 PM - KOLKATA=CL- 2|026Feb16 bmo
MIAMLMI&M- KOLKATA ||
CAUSE LIST OF D BENCH FOR 16-FEBRUARY-2026 (MONQAY) i
I [
' BENCHWILLNOTFUNCTION 'l

Sri | Appeal Number Af,:':rt Assessee éﬂame ER;\.el.narks
1 2214/%7_/2025 2013-2014 | [A] SARIKA PARAKH ; a
2 25/%?.8/)2%25 | 201819 | [A] susHIL PARAKH
3 1064/%:/2025 2018-19 | [A] PATHA BHAWAN .
4 1858/%‘?_!2025 2011-2012 | [A] SUNIL KUMAR AGARWAL |
5 | Loso/koL /2025 | 20122013 | [A] SUNIL KUMAR AGARWAL
6 1860/%{/2025 2013-2014 [A] SUNIL KUMAR AGARWAL
7| 1861 /gt/zozs 2014-2015 | [A] SUNIL KUMAR AGARWAL
8 issz/gbzox 2015-2016 | [A] SUNIL KUMAR AGARWAL |
9| Soz /gtms 20182019 | [A] THE SATURDAY CLUB LTD. |
10| 345 ﬂlgl‘_ 2025 | 2018-2019 | [A] SELVEL MEDIA SERVICES PVT. LD,
" TTA 0172015 | FAL VISHWANATH VIDAY-SON, LEGAL HEIR OF LATE NATHU LAL | |

2347/KOL/2025 MARWARI _ 1
12| o4 /%1/2025 2021-2022 | [A] SAVITRI EDUCATION FOUNDATION
13| 5350 /gi/zozs 2010-11 | [D] SATBIR MAHATO |
14 2352/&3/2025 2017-18 | [A] SHIW KANT SHAW -
15| 413 /%’:/'202'5 2015-2016 | [A] SWAPAN BHATTACHARYA | |
16| 514 /153?.12025 2012-2013 | [A] REWARD TRACOM PRIVATE LIiMITED |
17 | CO 48/KOL/2025 | 2013-14 | [A] ZAHIRA KHATOON
18| 5910 /g?./zozs | [A1 SOCIETY FOR HERTTAGE & ECOLOGICAL RESEARCHES ;

Ass:staheg.'strar
i 13-Feb-2ozq
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2113126, 12:05 PM KOLKATA-CL-2026Feb16 it i .
| _
i 1 TAX APPELLATE TRIBUNAL, KOLKAT e
CAUSE LIST OF D BENCH FOR 17-FEB lI,A Y-2026 (TUESDAY)
L BENCHWILLNOTFUNCTION 1
srl | Appeal Number A,?:'::‘ Assesseé :'_Name 1 Remarks
1| 5383 ngi/zozs 2023-2024 | [A] SEKH ASHRAFUL ALAM
2 | 350 /E}‘: /202'5 2012-2013 | [A] SUCCESS VYAPAAR PVT. LTD. |
3|, 448./2;1/2025 202122 | [D] WOW MOMO FOODS PRIVATE i-.IMITED
4 2 455 /g‘mo% 2018-2019 | [A] WOW MOMO FOODS PRIVATE ;i.IMITED
5|, 455/12;?. 12025 | 2021:2022 | [A] WOW MOMO FOODS PRIVATE ?_IMITED
6.| 476 /|1<-¢g)?_}2025 2018-19 | [D] WOW MOMO FOODS PRIVATE iLIMITED
7 2 480!;2"‘_/2025 2015-2016 | [D] TRIPURA CRICKET Assocm'rliém
8 | o 4/!2?./2025 2017-18 | [D] RAKHI MONDAL |
9 | g 4/%:/2025 2013 | [D] RAMGARH SPONGE IRON PRI\%ATE LIMITED
10 '2925 /II(-(I.:;?./2025 5016 | D] RC HIGHRISE PVT. LTD. |
11 292;7 ;égtjzo;w '2010-11 | [A] SHIV SHAKTI STEEL PRIVATE {IMITED
12| 2030 /gtzozs 2017-2018 | [A] SATYAVEER RAMPURIA .
13 |1TA 734/K0L/2025| 2017-18 |[A] PRABIR PRAMANIK
| 14 |ImA 844/K0L/2025] 2013-14 | [D] ZAHIRA KHATOON
15 |ITA 845/K0L/2025| 2013-14 | [D] ZAHIRA KHATOON
16 |TTA 850/KOL/2025| 2013-14 | [D] SAIFUL BISWAS
17 |TTA 851/KOL/2025 2013-14 |[D] SAIFUL BISWAS
Aﬁis&%ﬁﬂﬁ
13-Feb-2026]
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213126, 12:05 PM KOLKATA--CL-2026Feb16.htm 1 |
6" INCOME TAX APPELLATE TRIBUNAL, KOLKATA | |
CAUSE LIST OF D BENCH FOR 18-FEBRUARY-2026 (wenugsgaé Y)!
BEFORE HON'BLE SONJOY SARMA, JEUDICIAL MEMBER :_ |
AND HON'BLE RAKESH MISHRA, ACCPUNTANT MEMBER _
"IN COURT ROOM 3
_ _ GOOGLE MEETING ID: XRE-HVRQ-HEH .
Srl | Appeal Number A:‘::: Assessee !}Iame ' . IRemarks
. | 0 56/K0L/2025 | 2013-14 | [A] VEDANTA RESOURCES PRIVATE LIMITED |
2 | 1445 /E&/zbzs 2013-14 | [D] VEDANTA RESOURCES PRNAT% LIMITED
31 1310 /li-cgijzozs 2012-13 | [D] SANAYUKT VANIJYA PRIVATE LiIMITED i |
2 1o 72/K0L/2025 | 2012-13 | [A] SANAYUKT VANIIYA PRIVATE LIMITED !
5 | Loos /@./2025 2017-2018 [A] VINOD KUMAR BANSAL i
6 | 102 /IEEJ‘?./ZOZS 20182019 | [A] VINOD KUMAR BANSAL |
7 1950 /%?./2025 2019-2020 | [A] VINOD KUMAR BANSAL : |
8 | 1001 /II<ET.J2025 2017-2018 | [A] SINGH CRANE SERVICE
9 | 2a3e/KOL/2025 202526 | [A] TREASURES OF INNOCENCE
10| suar /é& 2025 |2012:2013 | [A] WOODSTICK COMMOSALES PVT. LTD.
1] 5o /I%?./ZOZS 2012-2013 | [A] STRAIGHT CURVE IDEAS PV, i:rn. .
112] sgue/koL/2005 | 201516 | [D] PRITHVI FINVEST CO PRIVATE;LIMITED
13{ 2040 /%22025 2016-17 | [D] PRITHVI FINVEST CO PRIVATE?LIMITIIED :
114 50 /tgl\./zm 2017-18 | [D] PRITHVI FINVEST CO PRNATF;- LIMITED
15| yocs /IETOAL 2025 |2020-2021| [A] RAJENDRA KUMAR GUPTA
16 2551 /11(21/2025 2012-2013 | [A] TRIMURTI AGENCIES PVT. LTD. |
117 2065 /nlgL/zozS 2011-12 | [D] M/S. PADMAKAR MARKETING PRIVATE LIMITED
i‘ Askistant Registrar]
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RIBUNAL, KOLKATA

INC TAX APPEL '
CAUSE LIST OF D BENCH FOR 19-FEBRUARY-2026 (THURSDAY)
BEFORE HON'BLE SONJOY SARMA, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACQOUNTANT MEMBER
IN COURT ROOM 3
GOOGLE MEETING ID: XRE!EHVRQ-HEH

Sri | Appeal Number A‘s’ser:rt Assessee Name jRemarks

i [ /I1<-8?_/2019 2013-14 | [D] M/S MANGAL CRYSTAL COKE PVT. LTD. | |

2 | 006 /lgt/2019 2014-15 | [D] M/S MANGAL CRYSTAL COKE PVT. LTD.

cll . /|£To'?./2019 | 2013-14 |[D] M/S MAHANIDHI VYAPAAR PVT:.. LTD.

3 - /ég?_ /2010 | 201314 | D] M/S WONGA TRADERS PVT. LTD.

5| 17 /|£.3T.12019 2013-14 | [D] M/S KHAMBHALIA TRADERS PY'T, LTD.

6 | 535 /g\uzmg 2013-14 | [D] M/S NEWAGE VINIMAY PRIVATE LIMITED

7| o6 /gt/zolé 2013-14 | [D] M/S RUSSEL VALE TRADERS PRIVATE LIMITED

8 | 5y /[Eg:_/ZUlg 2014-15 | [D] M/S RUSSEL VALE TRADERS‘PIiQIVATE LIMITED
| o 2972/%?./2025 2018-19 | [D] PRITHVI FINVEST CO PRIVATEE LIMITED

10| g7 /E&/zozs 2023-2024 | [A] SINHA BMH SYSTEMS (INDIA) PVT. LTD.

11| oy 4/?0‘”"_/2025 2024-2025 | [A] SINHA BMH SYSTEMS (INDIA)|PVT. LTD.

12{ 5gsg /123?./2025 2021-2022 | [A] SUBAL DAS

13| en0 /I?(.)PI\.IZOZS 2014-2015 | [A] RAMJI LAL AGARWAL |

14 |TTA 341/K0L/2021| 2013-14 | [D] M/S GAURAV VINIMAY PVT. LTD.

5 |17n 521/K0L/2021| 2013-14 | [D] M/S BHACHAU TRADERS PVT. LTD.

Ass?éf&brﬁ%beﬁg;trar -
13-Feb-2026
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 INCOME TAX APPELLATE TRIBUNAL KOLKATA

CAUSE LIST OF |
THIRD MEMBER MA‘ITERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS,
EARLY HEARING PETITIONS ?
AND PRONOUNCEME’PITS

FOR 18-FEBRUARY-2026 (Mm) '

BEFORE SHRI RAJESH KUMAR, ACCOUNTANT MEMBER
AND SHRI PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

CLARIFICATION MATTERS |
Ssrl Appeal Number ::Z:'t‘ Assessee . - ‘Bench {Remarks
1| A [1542] koL | 2024 [2011-2012][A] SURESH KUMAR PODDAR T T <
1 . Assistant Registrar
; . 13-Feb-2026
!
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